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HIGH COURT OF DELHlt NEW DEl.1HJ 
SJIER§HAff RQAP, NEW PIWH•ltOOOa 

No, 0\ - Q A. __ lUUCl.OAZ,llDLQ~l/SCl/2026 

Front 

·1· o. 

1'be Registrar Cleneral, 
High Court. of Delhi~ 
New Delhi. 

J. llle Prinei_pal District & Sessions Judgo (Central), Tis Hazari Courts, f.)cihi. 
2. The Principal l>istric~ & Sessions Judge (South_), Saket Courts, New Delhi. 
3. ·n,~ Principal District & Session.~ Judge (South-East)~ Saket Courts, New Delhi. 
4. The Princ.ipal District & Sessions Judge (East), Karkardooma C'..ourts, New Delhi. 
5. The Principal District & Sessions Judge (North-Bast), K.arkardooma Courts .. New 

Dc-lhi. 
6. The Principal District & Sessions Judge (Shahdara), Karlcardooma Courts.· New Delhi. 
7. The Principal District & Sessions Judge (S01Jth- West), Owarka Courts, New Delhi. 
8. The Principal District & Sessions Judge (West), Tis Huari Courts, Delhi. 
9. The Director (Academics), Delhi Judicial Academy, I>warka, New Delhi. 

Sub .. : Fo$tiog of offleen of Delhi Judicial Service in the Registry of Hon'blc Supreme 
Court of Ind.la In diverted ~•padty. 

Sir~ladam, 

I am directed to say that Hon'ble the Chief J~ce has been pleased to spare_ the 
services of Ms.De$hna Golechha. _Ms.Minakshi Meena, Ms.Shubhamjot Kaur Rak.bra. 
Mr.Anubhav Bijalwan, Mr.Shubham Gupta, Ms.Sonica M~ Ms.Shreya Singh~ Ms.Sapna 
Kumari ~i~ Ms.Neha Jarwal, Mr.Bhagwat Prasad Meena, Mr.Sandeep and Mr.Anshul. 
NegiJ all officers of Delhi Judicial Service and pn:sently posted as Relicvin3 JMFC(s)/Civil 
Judge(s) and also Mr.Upender Kumar, Ms.Mohini Mcena, and Mr.Puneet Negi, all offi.cen of 
Delhi Judicial Service, presently posted in Delhi Judicial Academy, to enable them to Join the 
Registry of Hon'b)e Supreme Court of lndia, in diverted capacity, w.e.f. O.S .. 01.2016~ tilt 
further orders. 

J art1, therefore, dir.ected to request you to -kindly relieve the above.mentioned 
officer(s), under your kind. oonttol, to enable him/her to join the Hon'blo Su~ Court o.f 
Jndia in divert~ capacity· w.e.f. OS.OJ .2026. 

(Amit N -.~i . AN181rwW) 

Deputy Ro9i$tnr (O..UB) 
.far· Roaistrtr Ocnwal 
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From:
The Rcgistmr (ieneml,
High Court ofDelhi.
New Delhi.

To. _
l. “W Principal Dishicx & Sessions Judge (Cam:-al), Tis Hazari Courts, Delhi.
2. The Principal District & Sessions Judge (South), Sake! Courts, New Delhi.

The Principal District & Sessions .ludge(Soutl1-Bast), Sake! Courts, New Delhi.
4. The Principal District & Sessions Judge (East), Karkardooma Courts, New Delhi.
5. The Principal District & Sessions Judge (North-East), Km-kardooma Courts, New

Delhi.
6. The Pdncipal District 8: Seaions Judge (Shahdara), Karkatdooma Courts, New Delhi.
7. The Principal District & Sessions Judge (_South- West), Dwarka Courts, New Delhi.
8. The Principal District &. Sessions Judge (West), Tia Hazari Courts, Delhi.
9. The l)ire_ctor (Acadamics), Delhi Judicial Academy, lilwarka, New Delhi.

Sub.: Posting of officers of Delhi Judicial Service in the Registry 0|‘ I-Iuu’blc Supmme
Court of lndia In diverted capacity.

Sirfllriadam.
I am directed to say that lloxfble the Chicf Justice has been pleased to spare the

services of Ms.Deshna Golechha. ,Ms.Minaksl\i Mecna. Ms.Shul:hamjo1 Kan: Rakbxa,
M:.Anubl:av Biialwan, Mr.Shub-ham Gupta, Ms.Sonica Mama, Ms.Shrcya Singll. Ms.Sapna
Kumari Mccna. M's.N¢:ha Jarwal, Mr.Bhagwat Prasad Mecna, M1-.Sandeep and M;r.Ansl1ul
Magi, all officexs of Delhi Judicial Service and presently posted as Rzlicving JMFC{s)1Civil
Judg¢(s) and also Mr.Upcndcr Kumar, Ms~Moi1ini Mcena, and Mr.Pun::et Negi. all officers of‘
Delhi Judicial Service, presently posted in Delhi Judicial Academy, to enable them to join the
Registry of l{on’blc Supreme Conn of India, in diverted capacity, w.e.f. 05.01.2026, till
further orders.

I am, dww-‘fore, directed to request you to kindly relieve the abovementioncd.
oificcris), under your kind control. to enable him/her to join the Horfble Supmwc Cum of
India in diverted capacity w.c.f. 05,01.2026.

. Yours sineembu
‘ l

(Amit =* ‘~15:
Deputy Registrar ('6az.li8-‘J

fiir Registrar Gmml

All, llvzlwmli
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Endst, No, /DHC/QAZ.IIQ/0·8/SCJ /2026 

Copy fotwatdcd for info.nnalion to~• 
t . The Secletary General, Supreme Court of Jndia, New Delhi. 
2, The Joint Reaistrar (Oazette-llA), Delhi High Court. Now Delhi. 

I 
(AmJt Nnyan Bharthuat) 

Deputy Rcaistrar (OuJJB) 

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE CHQs); PE1:ttl. 

No. F .5 (2)/2026/ q 3- { 3 2- Dated, Delhi the O 3 JAN 2026 

Sub:- Posting of Officers of Delhi Judicial Service in the Registry of Hon'ble 
Supreme Court of India in diverted capacity. 

Copy forwarded for information and necessary action to:-

1. The Officer In-charge, Administration I,II,III, Accounts, General Branch, 
Vigilance, Purchase Cell, Pool Cars, Library, Record Rooms, Copying 
Agencies, Web-site Committee (Hindi/English) and Computer Branch, Tis 
Hazari Courts, Delhi. 

2. The Officers Concerned Central pistrict, Tis Hazari Courts Delhi. 
3. The Administrative Civil Judge, (Central), Tis Hazari Courts, Delhi. 
4. The A.OJs (Judi) Administration-I,Il,III, Vigilance, Recruitment Cell, Filing 

Section, Accounts Branch, Fine & Audit Section, Care-Taking Branch, 
Computer Branch, Protocol Branch, LAC Branch, R & I Branch, 'LAYERS', 
ACR Cell & Vulnerable Witness Deposition Complex (VWDC), Central 
District, Tis Hazari Courts, Delhi. 

5. The Accounts Officer, Accounts Branch, Central District, Tis Hazari Courts, 
Delhi. 

6. The P.S. to Ld. Principal District & Sessions Judge (HQs), Room No. 302-A, 
Tis Hazari Courts, Delhi. 

7. The 'LAYERS' Section, for uploading on 'LAYERS'. 

( Deepa . .1WUIBH!:.-r--

District Judge (Commercial Court)-09 
Officer In-charge Judicial Branch ( Central ) 

For Principal District & Sessions Judge(HQs), 

Delhil--

1m PM
d

Cop) forwarded for information to:- »
J I The Secretary General, Supreme Court oflndla. New Delhi.

1 The Joint Registrar (Gazette-IIA), Delhi mu» Court. New Delhi-

(Amit Narayan Bhanhuar)
Deputy Registrar (Gmilfi)

 

No.F.5 (2)/2o2e/ ‘i3—— l 32. Dated, Delhi then 3 JAN 2925
ub:- Posting of Officers of Delhi Judicial Service in the Registry of I-lon'ble

Supreme Court of India in diverted capacity.

Copy forwarded for information and necessary action to:-

1. The Officer In-charge, Administration I,II,III, Accounts, General Branch,
Vigilance, Purchase Cell, Pool Cars, Library, Record Rooms, Copying
Agencies, Web-site Committee (Hindi/English) and Computer Branch, Tis
liazari Courts, Delhi.

2. The Officers Concemed Central District, Tis Hazari Courts Delhi.
3. The Administrative Civil Judge, (Central), Tis Hazari Courts, Delhi.
4. The A.OJs (Judl ) Administration-I,II,IIl, Vigilance, Recruitment Cell, Filing

Section, Accounts Branch, Fine & Audit Section, Care-Taking Branch,
Computer Branch, Protocol Branch, LAC Branch, R & I Branch, ‘LAYERS ,
ACR Cell & Vulnerable Witness Deposition Complex (VWDC), Central
District, Tis I-iazari Courts, Delhi. -

5. The Accounts Officer, Accounts Brandt, Central District, Tis Hazari Courts,
Delhi.

6. The P.S. to Ld. Principal District & Sessions Judge (HQs), Room No. 302-A,
Tis Hazari Courts, Delhi. '

7. The ‘LAYERS’ Section, for uploading on ‘LAYERS’. ,

( Deepa
District Judge (Commercial Court)-09

Officer In-charge Judicial Branch (Central )
For Principal District & Sessions Judge(HQs)

DelhiL
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